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_ IN THE CENTRAI, ADMINISTRATIVE TRIBUNAL HYDERABAD §ENCH HYDERABAD.
] -

0.A.Ne. 337 of 1993. i

Between . Dated: 20.4.93.

. h
8.E.Sekhar Babu //ﬂ cas Applicant

And

. .
i. Unien Public Service Commission rep-by its Secretary. New Delhi

FRER 1R a1 el .
2. Unien of India rep by the Secretary, Ministry of Heme, Depart-
ment eof Personnel Affairs, Nerth Block, New De%hi.(/’/f [

3, State ef Andhra Pradesh rep by Chief Secretary, General Adminis-

tratiwe Department, Secretariat, Hyderabad. /’ﬁr ///4 |

cos Reapondents //ni

ceunsel for the Applicant Sri. D.Ve.Sitha Ram Murthy g
ceunsel for the Respondents sri. N.R,Devaraj, Sr. CGEC,

: ) Sri., D.Panduranga Reddy, Spl.

. counsel for the] State of A.P.

a0 ws

1\

-

CORAM: ' ‘ '
Hon'ble Mr. Justice V.,Neeladri Rao, Vice Chairman
“on'ble Mr. P.Thiruvengadam, Administrative Member aE

The Tribunal made the fellewing erder:- "

)

Issue notice before admission. Issue notice to R=3
for production of SRs and CRs of the applicant, Srij T.Satyanarayana,
Sri. X.Ambarish, and Sri. B.Venkataramaiah, which wgre placed beferé
Review DPC for selection in 1987, "

Post en 3-5—1993.///’

Cepy te:- I

I /
1., Secretary, Unien Public Service Commissien, New qelhi. e
2. Secretary, Ministry ef Home, Department @f Personnel Affairs,

Union of India, North Block, New Delhi. )

3, Chief Secretary, General Administrative-Egpaftmemp, State of .
Andhra Pradesh, Secretariat, Hyderabad. i //,/o
[

4, One copy to Sri. D.V.Sitha Rama Murthy, advocate,, CAT, H

5., One copy te Sri. N.R.Devaraj, Sr. CGSC, CAT, Hyd."

i L

" . 1

6. One ceopy to Sri, D.Panduranga Reddy, Spl. counsel, for the////’// |
State of Andhra Pradesh, Hyd. ' \

7. One spare cepy.

Rsm/~ ' : /
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TYPED BY COMPARED BY

12

CHECKED BY APPROVED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYLERABAD.

THE HON'BLE Mi.JUSTICE V.NEELADRI RAQ
VICE CHAIRMAN

" AND

V‘ﬂ’mv cham .
THE HON'ELE MR.kﬁﬁﬁﬁﬁSHggzgﬁﬂiﬂﬂks

MEMBER (ALMN )

THE HON'BLE MR.T.CHANDRASEKHAR
REDDY : MEMBER(JULIL)

MTED: 2—@'9}—1993

< .
' ORDER/ JULGMENE—
o
in '
. ??7/&3
_ 0.A,.No,
TJA.No, {HiEsNo —)

—"Admitted and Interim directions
issued,
- Allgpwed,

Disppsed of with directions
Dismiissed as withdrawn,
Dismigsed

Dismis\sed for default.

Ordered/ke jected.






